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E f fe c t s  o f  W a r 
*̂ 1269. Sliiimati Ila Palchoudhury: 

Will the Prime Minister be pleased
to state:

(a) whether the suggestion made 
by Lord Bertrand Russel that India 
and Sweden should form an interna
tional group to investigate the pro
bable effê cts of Atomic war, has been 
considered by Government;

^ (b) if so, the reaction of the Gov
ernment of India; and

(c) whether there is any likelihood 
of such a group being formed?

The Prime Minister and Minister 
of External Affairs (Shri Jawaharial
Nehru): (a) Yes.

(b) and (c). The Government of 
India do not think that the proce
dure outlined is at present feasible.

Shrimati Ua Palchoudhury: May I
know whether the Government of 
India think it at all possible that 
they could appoint a Commission 
composed of scientists and military 
experts to collect the data and then 
present their report to the Govern
ments about this matter?

Shri Jawaharial Nehru: I have just 
answered that question.

S chool B roadcasts

*1270. Shri Jhulan Sinha: Will the 
Minister of Information and Broad
casting be pleased to state whether 
there is any proposal before Govern
ment for developing school broad
casting in India on the general lines 
of the British system adapted to our 
conditions?

The Minister of Information and 
Broadcastlnir (Dr. Keskar): No. Sir. 
All India Radio has evolved its own 
system of School Broadcasting to suit 
the requirements of our country. 
School broadcasts are planned in 
consultation with State Education 
Departments. A new plan for expan
sion of School broadcasts is being 
prepared.

D isplaced P ersonp w  Tam m u  and 
Ka sh m ir

M271. Shri Kriahnacharja JToshl: 
Will the Minister of IMmbHltatlon bo 
tfMsed to state:
i  L S D

(a) the total acreage of land allotted 
to Hindu and Sikh displaced persons 
who have migrated to Jammu and 
Kashmir State from Pakistan-occupied 
territory of Kashmir; and

(b) the total amount spent on their 
rehabilitation?

The Deputy Minister of BehablU- 
tation (Shri J. K. Bhonsle): (a) and
(b). The information is being collect
ed and will be laid on the Table of 
the Sabha.

Shri Krishnacharya Joshi: May 1
knoow whether these displaced per
sons from the Pakistan-occupied area 
were asked to go to Jammu where 
there is already much pressure on 
land as many persons had already 
come to Jammu?

Shri J. K. Bhonsle: I want notico
o i  this question.

TOiT ?nr : ^  ^
^ ^  ^

f  hRlf hP 3r5TT5 ^

5Tiff ^ fA vrnr it ?

4o nhn* : ^  ^  frf

Sardar Hukam Singh: Is it a fact
that these displaced persons got ten 
acres each in the first allotment but 
subsequently every one of them is 
now being offered two acres per 
family?

Shri J. K. Bhonsle: I want notice
of this question.

Sardar Hukam Singh: Is it a fact 
that a large number of these displac
ed persons are waiting for rehabili
tation and that the Kashmir Govern
ment is not going to discharge their 
responsibility, and if so, may I know 
whether the Government of India 
would rehabilitate them in India it
self if the Kashmir Government is 
unable to give them any land?

Shri J. K. Blionsle: I do not think 
the Kashmir Government Is refusing 
to discharge their responsibility.




